RAJYA SABHA [3 February, 2004]

Hence, | request the Government of India to immediately release Rs. 370
crores and 5 lakh tonnes of rice as the relief and rehabilitation package so as to
enable the State Government to take immediate measures to help the farmers who
are eagerly waiting for assistance from the Government,

SHRI ffAVULA CHANDRA SEKAR REDDY (Andhra Pradesh): Sir, |
asseciate myself with what the hon. Member has mentioned.

SHRI RAMA MUNI REDDY SIRIGIREDDY (Andhra Pradesh): Sir, | also
associate myself with what the hon. Member has said.

SHRI YADLAPATI VENKAT RAO (Andhra Pradesh): Sir, | also
associate myself with what the hon. Member has mentioned.

Threat posed due to import of toxic Industrial waste

SHRI B. J. PANDA (Orissa): Sir, India is increasinglybecoming a preferred
dumping ground for toxic industrial waste from developed countries, which poses a
serious threat to our public health and environment. While developed countries
have banned its use because of its devastating impact on their public health, we seem
to think that we need every dollar and every job that is created out of it. The brain-
damaging mercury, toxic electronics, plastic wastes, cancer-causing asbestos,
defective steel and tin plates, toxic waste oil, used batteries and scrap of metals
from developed countries dumped on us have increased manifold. According to
studies, every year, 1,00,000 tonnes of hazardous wastes enter India in gross
violation of the 1997 Supreme Court order banning such import. Mercury causes
severe and permanent damage to the central nervous system, lungs and kidneys,
triggers depression and suicidal tendencies and causes paralysis. It has severely
contaminated land, water, air and the food chain throughout the country. Raw
asbestos, banned in all developed countries, is imported to the extent of around
one lakh tonnes per annum. It causes fatal diseases including lung cancer and
many other ailments. Even in our Factories Act, 1948, asbestos has been listed
as a disease-causing substance. More appalling is that while our country is now the
major dumping ground of these hazardous wastes, Government has not thought it
fit to regulate its trade and use. It is high time that India took a serious look into
this problem to address this issue in our overall national interest.

SHRI R. SARATH KUMAR (Tamil Nadu): Sir, | associate myself with what
the hon. Member has mentioned.
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SHRI SANTOSH BAGRODIA (Rajasthan): Sir, | also associate myself
with what the hon. Member has said.

MATTERS RAISED WITH PERMISSION

Advertisements published in the Print Media highlighting
achievements of the Union Government to influence the electorate
at the cost of exchequer
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